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OFFICE ORDER No. 20 of 2009

In exercise of powers vested in me under Section 3(2) of the Geographical
Indications of Goods (Registration & Protection) Act, 1999,1hereby authorize Shd G.L.
Verma, Assistant Registrar of Trade Marks and GI, Geographical Indications Registry,
Chennai to exercise all the powers of the Registrar under the said Act except the
following:

l) To constitute and chair the Consultative Group under Rule 33 of the said
Act.

2) All power under Chapter VI of the said Act.

The powers entrusted to him will be exercised under my superintendence and directions.

(P.
Controller General of Patents,Designs and

Shri G.L.VerIna, Assistant Registrar of Trade Marks & GI, Geographical
Indications Registry, Chennai
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